$I TEM NO 75 REG STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR. M V RAMESH
Cvil Appeal No(s). 4973/2016
U P. POSTAL PRI MARY COOPERATI VE BANK LTD AND ORS Appel I ant(s)

VERSUS

UNION OF | NDI A AND ORS Respondent ( s)
(with appln. (s) for permission to file synopsis and |list of dates)
Date : 24/10/2016 This appeal was called on for hearing today.
For Appellant(s) M . Mukesh Ver na, Adv.

M. Yash Pal Dhingra, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng

ORDER
Two weeks time as | ast chance is gi ven to t he Ld. counsel for
t he appel | ant to file t he spare copy for i ssuance of NLPA to

respondent No. 1.
List the matter again on 24.11.2016.
(M V RAMESH)
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